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File No. J-llolt-il3-2015-tAvutrH"p66omnuter No. aogsg)

Form-4

APPLICATION FOR AMENDMENT IN ENVIRONMENTAL CLEARANCE

(To be fitted up by User Agency)

! Detait! of Projecg

Proposal No. : IA/GJ/lND I 8681212016

(a) Name of the project : Greenfield copper Refinery ptant (1.0 MTpA) project of M/s Adani
Enterprises Limited located at Adani Ports and Speciat Economic Zone l,andin vittage(s)
Siracha and Navinal, Taluka Mundra, District Ku

(b) Name of Company / Organisation. : ADANT ENTERPRTSES LTD

(c) Registered Address. : Adani House, Near Mithakati circle, Navrangpura, Ahmedabad
380009, Gujarat

(d) Legal Status of the Company. : Private

(e) Joint Venture (Yes/No) : No

2. Address for the Correspondence

(a) Name of Applicant. : Santosh

(b) Designation (Owner/Partner/CEo) : Head Env and Authorised Signatory for AEL

(c) Address :- Adani House, Near Mithakati circle, Navrangpura, Ahmedabad 380009, Gujarat

State : Gujarat

District : Ahmedabad

Town/Village:No

(d) Pin Code: 380015

(e) Email : prasad.suryarao@adani.com

(f) Telephone no : 26565555

(g) Fax no: 25555500 491
GerilfftrF*'6ttsteegri6e.'hu.iBnls5f,reB&deg6Rfiiulifudff,lfrI/tuErgFtr{B&rffiAefl&idugfgs6 on t6/oz/zozt oz:53 pM
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File No. J-loil-113-2016-lAvUtH"p6€9p6yter No. 80939)

(h) Mobile no : 9099055009

(i) Contact Person. : Santosh

(j) Website (if any) : adani.com

3. Categqfy o:[_Ehe Project/Activity ss_per Schedute of EIA N ,2006

(a). Major Activity. : 3(a) Metatturgica[ industries (ferrous & non ferrous)

Minor Activity : No

Major Sub Activity. : No

Minor Sub Activity : No

(b). Category: A

Reason for applicant at central level/state level(in case of Bl and 82 projects): No

4. Location of Project

(a) Plot No/Survey No/Khasra No: Siracha Vittage -125l1 ,295/Paiki 6/paiki Z, l25ll, &.
nearby plots; Navinal Vittage -223lpart,2Z4 purt A ZZS within ApSEZ

(b) Village : No

(c) Tehsil : No

(d) District: No

(e) State: No

(f) Pin Code :370435

(g) Bounded Latitudes (North) : yes

From : Degree:22, Minutes : 4g, Second :56.g0

To : Degree:22, Minutes:49, Second:50.53

(h) Bounded Longitudes (East) : yes

492
Geft9rtrFfi&fteeeffiee.rhu.iBflls6*RgB8 
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File No. J-lloll-lr3-20r5-lAviutH"p6ggmAuter No. 80939)

From : Degree;69, Minutes : 34, Second :09.05

To' : Degree:69, Minutes : 35, Second :14.26

(i) Survey of lndia Topo Sheet No : F42J9 and J10

I Detaits of Environment Ctearance

(a) Project Name : Greenfield copper Refinery ptant (1.0 MTPA) project of M/s Adani
Enterprises Limited tocated at Adani Ports and Speciat Economic Zone tand in vittage(s)
Siracha and Navinal, Taluka Mundra, District Ku

(b) MoEF&CC / SEIAA File No : J-11011fi13/2016-tA.il(t)

(c) Date of issue of EC : 08/05/2020

(d) Uplqaded EC letter (PDF Only):

6 Detaits of Consent to Operate

wa
:..

(i) Whether Consent tooperate obtained (yes/No) ? : No

Z Ameldment Soueht for

Amendment in configuration/ Amendments in clearance condition/ other (specify) :
Amendment are mostty requested in the fottowing due to reduction of capacity from i.0
MTPA to 0.5 MT

! Detaits of Product (as perlhe app-roved-EE}

Tons per
Month

Road,Others- Sea

/2023 02:53 PM

Details of Products

S.no Product / Activity
(Capacity/ Area). Quantity Unit

Mode of Transport/
Transmission of

Product

1 Copper Cathode 1 000000 Tons per
Annum

Road,Others- Sea

2 Gotd 50 Tons per
Annum

Road,Others- Sea

3 Silver 500 Tons per
Annum

Road,Others- Sea

4 Phosphogypsum 208334 Tons per
Month

Road, Rails, Others-
Sea

5 CCR Mitt Scate 50 Tons per
Month

Road

6 Phosphoric Acid (as
100% P2O5)

500000 Tons per
Annum

Road,Others- Sea

7 Selenium 24
493
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384746/2021/l
File No. J-iloll-113-2016-lAvu,(H"p6Ggpgyter No. 80939)

9 Details of Configuration (Muttiple E$nerA[olyed)

I Anode Stime 500 Tons per
Month

Road,Others- Sea

9 Tetturium 8 Tons per
Month

Road,Others- Sea

10 Mercury 16 Tons per
Month

Road,Others- Sea

11 Ferro Sand/ lron
Siticate - Copper Stag

(Granutated)

172761 Tons per
Month

Road, Raits, Others-
Sea

12 Atuminum Fluoride 30000 Tons per
Annum

Road,Others- Sea

13 Nicket 16 Tons per
Month

Road,Others- Sea

14 Sutphuric Acid (> 98%) 3000000 Tons per
Annum

Road,0thers- Sea

15 Copper Tetturide 42 Tons per
Month

Road,Others- Sea

16 Hydro Fluro Siticic Acid
(-207o as H2SiF6)

2500 Tons per
Month

Roads

17 Bismuth Bisutphate 120 Tons per
Month

Road,Others- Sea

18 Catomel (Mercury
Chtoride)

18 Tons per
Month

Others- Sea

19 Continuous Cast
Copper Wire Rod

500000 Tons per
Annum

Road,Others- Sea

20 PGM Concentrate 6 Tons per
Month

Road,Others- Sea

Details of Configurations

S.no
Plant/

EquipmenU
Facility

Existing
Configuration

Proposed
Configuration

Final
configuration

after
amendment

Remarks if
Any

1 PMR Ptant -

Silver
5OO TPA 5OO TPA 5OO TPA No Change as

per granted EC

2 Sutphuric
Acid Ptant

30,00,000 TPA 15,00,000 TPA 15,00,000 TPA Proposing for
hatf capacity

as compared to
existing

configuration

3 Continuous
Cast Copper

Wire Rod

5,00,000 TPA 2,50,000 TPA 2,50,000 TPA Proposing for
half capacity

as compared to
existing

configuration

4 Phosphoric
Acid (as 100%

P2Os)

5,00,000 TPA 2,50,000 TPA 2,50,000 TPA Proposing for
hatf capacity

as compared to
existing

configuration

5 Copper Scrap
& E-Scrap

50,000 TPA 50,000 TPA Proposing for
hatf capacity

as compared to

1,00,000 TPA

494
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File No. J-lloll-113-2016-lAvutH"p6Ggp,qyter No. s0939)
Metting
Facitity

existing
configuration

6 Atuminum
Fluoride Ptant

30,000 TPA 1 5,000 TPA 't5,000 TPA Proposing for
hatf capacity

as compared to
existing

configuration

7 Oxygen
(lndustriat)

Ptant

96,000 TPM 48,000 TPM 48,000 TPM Proposing for
hatf capacity

as compared to
existing

configuration

8 Copper
Smetter Ptant

9,00,000 TPA 4,50,000 TPA 4,50,000 TPA Proposing for
hatf capacity

as compared to
existing

configuration

9 PMR Ptant -

Gotd
50 TPA 50 TPA 50 TPA No Change as

per granted EC

10 PMR Ptant -

Selenium
288 TPA 192 TPA 192 TPA Proposing as

Per recovery
designed for

content of raw
materiaI

11 Waste Heat
recovery

boiter based
power ptant

40 MW 20 MW 20 MW Proposing for
hatf capacity

as compared to
existing

configuration

12 Copper
Refinery

Ptant

10,00,000 TPA 5,00,000 TPA 5,00,000 TPA Proposing for
hatf capacity

as compared to
existing

configuration

10 Reason for Amendment

Reason for Amendment : AEL has decided to revise the capacity of the proposed Copper
Refinery Ptant project from One Mi[lion Ton per Annum to 500 KTPA (500 Kilo Ton per Annum
i.e. 0.5 MTPA) due to fottowing reasons: * lnvestment required to set up the One Mittion Ton
copper refinery ptant in the current situation created due to impact of COVID-19' Focus of
Govt. of lndia on "Atmanirbhar Bharat" and "Make in lndia" . Govt of lndia's focus on
renewabtes and E-Vehicte in comptiance to Paris Cl.imate Change Agreement and beyond .
Due to COVID-19 impact, various manufacturing facilities current[y in China are actively
working on to locate outside China and tooking for lndia as a potential option strategicatty'
As per EAC's suggestions, AEL has exptored to optimize the boundary and shape of the
tayout. The unutitized tand parcels within the layout's has been tied up, improving the tayout
* Optimization of layout has atso resutted in one compact btock north of the road. The
southern part, which is ctose to the creek system and the mangroves has been exctuded from
the tayout' Dhaneshwari river was passing through the earlier layout. The tand on the west
of the river Dhaneshwari has been excluded in the new proposed layout

11 Any Other amendment required

EC Para No. 2 The Greenfietd The Greenfietd Copper
Refinery of One Mittion

No Change
Refinery of One Mi

Any Other Amendment Required

S.no
Reference of
Approved EC

Description as per
Approved EC

Description as per
Proposal.

Remarks

GsilffdfiflrdrftEbaffIiee.fiu.iBf,ls60Rgg8rt45$Rfiieftdsfln au6r*fd{B&rffiaqE&idu9f5s5 on 16/02/2e23 02:53 pM
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File No. J-ltoll-ll3-2016-lAvuJHep6cCImffUter No. 80939)

Tons Tons

16 EC Para No. 28 In tine with Office ln tine with Office No change in

7 EC Para No. 3 The project of M/s
Adani Enterprises

Limited locat

The project of M/s
Adani Enterprises

Limited tocat

Revised Ptant
capacity as
mentioned in
Tabte under

3 EC Para No. 6 The topography of the
area is ftat and stightty

un

The topography of the
area is flat and stightty

un

Ranges of
Coordinates
have changed
due to
optimiza

4 EC Para No. 7 No national
park/witdtife

sanctuary/biosphere
rese

No national
park/wildtife

sanctuary/biosphere
rese

Distance of
Mangroves
have
increased to
more than

5 EC Para No. 8 The raw material
requirement and it's

handling sys

The raw material
requirement and it's

handting sys

Revised Raw
materiaI
quantity as
mentioned in
Tabl

6 EC Para No. 10 During the
manufacturing process,

fotlowing waste

During the
manufacturing process,

fottowing waste

As mentioned
in revised
Tabte under
enctosed
Amend

7 EC Para No. 11 During the
manufacturing process,

fottowing Hazard

During the
manufacturing process,

fottowing Hazard

Revised Haz.
waste
generation as
per tabte
under e

8 EC Para No. 14 The major steps in
copper extraction are

as fotlow

The major steps in
copper extraction are

as fottow

No change as
per granted
EC

9 EC Para No. '17 The targeted
production capacity of

the proposed p

The targeted
production capacity of

the proposed p

Revised Ptant
capacity as
mentioned in
Tabte under

10 EC Para No. 24 It has been reported
that the Consent to

Estabtish

It has been reported
that the Consent to

Estabtish

No change in
granted EC

11 EC Para No. 29 Greenbelt wi[[ be
devetoped in 89.80 Ha

which is a

Greenbelt witt be
developed in 46.34 Ha

which is a

Updated
greenbett as
per revised
project
capacity

12 EC Para No. 31 EIA Consultant
Organisation: M/s.
Vimta Labs, Hyde

EIA Consultant
Organisation: M/s.
Vimta Labs, Hyde

No change as
per granted
EC

13 EC Para No. 32 The proposal was
considered in EAC
meetings hetd d

The proposal was
considered in EAC
meetings hetd d

No change as
per granted
EC

14 EC Para No. 9 The fueL requirement
and its handting system

in th

The fuet requirement
and its handling system

in th

As mentioned
in revised
Tabte under
enctosed
Amend

15 EC Para No. 20 Basetine Environmental
Studies were conducted

duri

Baseline Environmental
Studies were conducted

duri

No Change as
per granted
EC

G efraf dn*,6rft sr"EPJfl 66. lhu. iHAl s6#RB$Ert45gRr$i&itudtfift I/tUd t9Ftr1B&rffi$CE&dEPFgSS on t6/oz/zoz3 02:53 pM
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File No. J-lloll-ll3-20t5-lAviltrH"r6cOmnUter No. 80e39)
Memorandum dated 1st Memorandum dated 1st granted EC

May 201 8 May 201 8

17 EC Para No. 25 The capitat cost of the
project is Rs. 10,000

Cror

The capital cost of the
project is Rs. 6,250

Crore

Updated
Project cost
as per revised
Project capaci

18 EC Para No. 26 During operation phase,
employment generation

from

During operation phase,
emptoyment generation

from

Updated
Emptoyment
generation as
per revised
proje

19 EC Para No. 4 The proposed capacity
for different products

for n

The proposed capacity
for different products

for n

Revised
Product
detaits as
mentioned in
Table unde

20 EC Para No. 5 The total land required
for the project is

256.58

The total land required
for the project is

136.75

Total area of
project is
revised and
River Dhanesh

21 EC Para No. 12 The proposed project
to adopt pyrosmetting

technol

The proposed project
to adopt pyrosmetting

technol

No Change as
per granted
EC

Copper Concentrate
witl, be targety

imported from v

Copper Concentrate
witt be targety

imported from v

No change as
per granted
EC

22 EC Para No. 13

EC Para No. 15 ln the process of
extraction of copper

metat, sulp

ln the process of
extraction of copper

metat, sutp

No change as
per granted
EC.

23

No change as
per granted
EC

24 EC Para No. 16 The wastewater
generated from copper

smetter, sutp

The wastewater
generated from copper

smetter, sutp

25 EC Para No. 't8 The water requirement
of the project is

estimated

The water requirement
of the project is

estimated

Updated
water
requirement &
waste water
generation

26 EC Para No. 19 The power requirement
of the project is

estimated

The power requirement
of the project is

estimated

Updated
power
required as
per revised
capacity

27 EC Para No. 21 Ground water quality
has been monitored in

eight t

Ground water quatity
has been monitored in

eight t

No change as
per granted
EC

28 EC Para No. 22 Noise tevets are in the
range of 48.5 to 56.6

dB(A

Noise levels are in the
range of 48.5 to 56.6

dB(A

No change as
per granted
EC

29 EC Para No. 23 It has been reported
that approx. 53,000

tons per

It has been reported
that approx. 26,500

tons per

Updated
waste
generation
and recycting
figures as

30 EC Para No. 27 The Pubtic hearing of
the project was hetd on

29th

The Pubtic hearing of
the project was held on

29th

No change as
per granted
EC

31 EC Para No. 30 The proponent has
mentioned that there is

no court

The project has a
pending titigation i.e

Originat

lnformation
availabte as
on date.

GgffiSf*'6fftsteEQffi6€.Au.iB^ls6f,re9Ert45g$R'SiFifuCgFlft|-A$r2FtIlBurffi{Eq&,i#9tgs5 on t6/o2/2c23 02:53 PM 719
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File No. J-ilOil-fl 3-2Or5-lAvuH"o6Qomnuter No. SO939)

Details of EIA Consuttant

Have you hired Consultant for preparing document (Yes/No) ? : No

(i)Reason for not engaging the Consultant : Proposal of Amendment in EC is due to
reduction of capacity from 1.0 MTPA to 0.5 MTPA (i.e. 500 KTPA). lt is submitted to amend
the Environmentat Ctearance granted for one miltion tons per annum (1 MTPA) copper
refinery ptant to 500 Kito ton per annum (KTPA).

13. Document to be Attached

(a) Uptoaded addendum to EIA/EMP Report: ft

(b) Uploaded Copy of revised -Feasibility Report /Detailed Project Report (DPR) / Detailed
Engiqeering Report / Detailed Conceptual Plan I Approved lrlining Plan (in case of mining
proposals) : No Data

(c) Upload Copy of finat Layout Plan: TL

(d)Uploaded
@

),-.

Cover Letter duly signed by the project proponent or authorized person:

(elUptoaded a copy of authorization duly signed by the project proponent in support of

the person making this application on behalf of the User Agency: .&

(f)Uploaded Additional Fite, lf any : No Data

Essential Details Sought

Details of State of the project

S.no. EDS Sought Date EDS Sought Letter

NIL

Additional Detail Sought: NIL

-1_4r Undertaking

(a): I hereby give undertaking that the data and information given in the apptication and
enctosures are true to be best of my knowLedge and betief and I am aware't'hat if any part of
the data and information found to be false or misteading at any stage, The project w.i[t be
rejected and ctearance given, lf any to the project wilt be revoked lt'our risk and cost. ln
addition to above, I hereby give undertaking that no activity / construction / expansion has
since been taken up.

(b)Name : Santosh Kumar Singh
498

Gcfig{dfi*'6rftEtesRlliee.fiu.iBflls6fiRgfl&145$Rfii&lfud5filftI/t66rgifdlggr&Ef{E4&dugFg56 on 16/02/2023 oz:53 pM
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File No. J-lrOlr-lt3-ZOt6-lAviu,(H"p6QCIm,Auter No. aO939)
(c)Designation: Head Env and Authorised Signatory for AEL

(d)Company: ADANI ENTERPRTSES LTD

(e)Address: Adani House, Near Mithakali circte, Navrangpura, Ahmedabad 3g0009, Gujarat

499
GefrsftrfifiEfflsle5Qfflce.fiu.iBnls60tsCIBErt15$Rfii&ltud9F{EI/AB6r*trlBur&hf{e[&du9f5s5 on 16/02/?O23 02:53 PM
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466303/2021/lA

To

Subject:

File No. J-il011-113-2016-lA-ll(!) (Computer No. 80939)

F. No. J-l I0l lll l3/2016-lA.ll{l)
Covernment of India

Ministry of Enl'ironment, Forest and Climate Change
(Lnpact Assessment Division)

Indira Paryavaran Blrawan
.lor Bagh Road, Aliganj.

Nerv Delhi* ll000l
L,-rnai I : r.5u11d61'r@nic.in

Tel: 0l l-24695304

Dated: 23rd June,202l

Shri. Santosh Kumar Singh.
llead - Environment.
M/s. Adani Enterprises Limited,
Adani House. Near Mithakali Circle,
Navrangpura. Ahrnedabad - 380 00q,
Tel: No. +91 90990 55S09; Email: prasad.surlarao@ad.an;,"qo*:

Sir,
!
t-

Creenfield Copper Refinery Plant (1.0 MTPA) project of M/s. Adani Enterprises
Limifed located at Adani Ports and Special Econornic Zone land in Village(s) Siracha
and Navinal, Taluka Mundra. Ilistrict Kuteh, Gujarat - Amendment in Envirorment
Clearance-regarding.

This relbrs ttl application cf Mt's. Adani Enterprises Limited r:rade vide pn:posal no.
lA/Ci/lND186BI21?016 dated 17105/2021 alorrg with Form 4, addendurn EIA/EMP report and
sought for antendment in Environment Clearance accorded by the l\,linistry vide letter nu, J-
I l0l lll l3/2016/lA.ll(l) dated 08/05/2020.

The proposal was considered by the EAC (lndustry l) in its 37tl'meeting lreld on 3lstN4ay - l;t
June- 2021. lhe EAC proceedings of the said meeting is f'urnished as belorv:

Details submitted by the project proponent
M/s. Adani Enterprises Limited (AEL) has obtained EC vide lelrer no. J-ll0l l/ll3/2016/lA.ll(l)
dated 08105/2020 from MoEF&CC, New Delhi for setting up of Creenfield Copper Refinery Platt
(1.0 MTPA) in Adani Ports and Special Economic Zone land located at Village(s) Siracha and
Navinal. Taluka Mundra, District Kutch, Cujarat. The project sctivity is yet to be started at the site.

'fhe instant proposal of M/s. AH,L is regarding optimizetion of the land requircment of proposed
project r.vhich involves inclusir:n r:f additional nerv land plots & exclusion of fbrest land. This
optimization ol'land & proposed nerv layout has follol,ing benefits:

i. Dlraneshwari River rvas passing through the earlier layout ol 1.0 MTPA. The land on the
west of the river Dhaneshwari has been excluded in the new pr{Jposed layout o1'1.0 M'l'p,A,
and it passes along the project boundary; and

ii. Optinrization of layout by including additional unutitized land has rnade it possible to
exclude fbrest land for the project. Layuut has becr:rne more uompact providilg
improvement in internal traflic movernent.

?

J

\lY
Q'" t
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4

I ; r. t ili t ll {<t$fa r l$ fi n N n, l, I dil
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File No. J-ilorr-il3-2015-tA-tt(t) (computer No. 80939)

and ftrr the revised land of 206.1 1 ha is ished

5

L}Y

Type o{
Land

As per EC
Granted

(r.0 MTpA) .0

Proposed
Amendmert for

Rernarks

Industrial
Land

154. I9 ha 206.1 | ha

Forrst Land l0?.39 ha 0
Tntal Land ?56.58 ha

(APSEZ Area
154.19 ha + ['ffss1
Land 10?.39 ha)

206.1t

Mls. Adani Port and SEZ

Clearance vide letter no" 8-04i2016-FC
dated l6,rlll3018 for diversion
1576.81 ha tbrest land for sening up
SEZ arrd industrial park. Out
1576.81 ha lbrest land. 103.i9 ha uran
eanrarked for copper smelter project
rdrich have been excluded nlrv.

already obtained stage I Fcrest

Further, there as reduction tn projcct
50.47 ha 206. I

Type of
Land

As per EC
Granfed

(r.0 tvtTPA)

Proposed
Amendment firr
EC(1.0 MTPA)

Remarks

As per EC
granted

2s6.58 147.?2 (71.43%) I17.22 ha g'akl land (As per EC
gtanteds hrrs rektineel in the nrat
amendmenl lajnut which j.y

apytrcxinrately 7 l.4t$ a.l'the c:rtrre nt
lr1'ottg. Furlhor, unather jB.egg /ra
neu, lmxl has ltee n adcled to laS,61y1.

Thu.r, totfil rerisctl lancl requirenent
is 206- 1 I ho. In this regard, l{ls.
AEL ha:s entered in to l{t>u x;itlt
l,l/s. Adcrni ?urt.y and SEZ
otr I I /$5/3t)21 steiling thst M/s.
Adani Forts and SEZ Limitect v,ill
uske m:aiftthle 2A6.1I lw w b{ts.
L{fu1ylang te rm leuse lsasis.

New Land
added

0 58.89 {28.57Yo)

6

29SlPaiki I 37,
/P. 4?lP.

diverted

A ITare& and N, inal vl Sirachallages. village
6lPaiki295/Faiki J! 4,6lPaiki 7\t) I ?6, 1i

I3B/t 440, I I 43lP 44/2Pafl, 45IPart" Pa*.
336, 9{7Uti8/2, ACold Lland,n-surveyed and

forestMundra land part.
Vi and

A ?2049'l 0,07"N 69o34'l .rtE

B 22049'33.01"N 6ro34'09.05"8
C 53*N 69034'46.
D ?2049'49.I I"N '35'01 .20"I
H 32049' .80"N 5'l
F 22049'i7 69o35'01.31"E
G 2?04B'50.14"N '44.08"8

32048',15.07,,N 69034'3i.40"E
I 9"N22649 69o34'10.53 " E
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7. "['he revised land use break+rp for the copptsr proiect furnished as belorry. PP reported that rer*ised

- project site is located outside the CRZ area, there is no reclaimed land. mudtlats* mangroves and
sand dunes in the project site. The distance of mangroves fronr the project site boundary is about
170 meters on the Southem side of

^ v"/
Nr-x$*

8. As per the le(er dated 03/03/20?lfurnished by the Irrigation department of Cor,t. of Cujarar. the
HFL of Dhaneshwari River during monsoon period near sircha village is 3.054 m with refterence to
the !\4SL of the period. The elevatiorr of the project site is 7-10 m above Mean Sea Level. The
distance of observed HFL and project boundary is nrore than 50 rn.

Due to the change in layout of the project site, there will be shill of location earmarked {br the
stacks. PP carried our revised and results are furni as below

9

As psr grant&d EC Propcsetl Amrndment for EC
(1.0 MTPA) (1.0 M?PA)

Sr.
No.

Deseription

Area in ha 0h Area in ha o/0

A ' Plant Area 67.58 26.340/" 61.86 3CI.01%

I Srnelter 20.23 7.887u 30.03 9.739r0

! Refinery. CCR & PMRP l4"q? 5.83% t3.75 6.670lo

-) Sulphuric acid plant 5.67 2.21% 7.52 3.65%

4 Phosphoric acid Flant & AIF3 ?0.23 7.889r 14.77 7.l7vo

5 Eflluent Treatment Plarrt (ETP) 6.48 ?.53ala 5.79 2.81%

B Utility Area 15.3fl s.99sA 13.83 fi.1l%o
1 0z plant - Ancillary I -.+J 0.959ro 4.03 r.9596

3 Incoming SUB- Ancillary 2 3.24 1.26% ?.66 1.29%

J $y'ater Reservoir- Ancillary 3 3.24 1.2646 t.62 0.79%

4 Officers. fire station. changc
room

3,,13 0.95;'4 l.e5 0.9590

) Material Stores & Fabrication
Yard

2.43 0.95% 3. r5 1.04%

6 LPG & Fuel Storage r.6r 0.6396 1.43 0.69%
C Waste Storase Area 55.04 21.45b/o l?.s8 8.53%
I Slaq vard r3,3s 5.?090 5,69 3..76%
? Gypsun ?8.i4 I 1.0596 3.58 l,740/o

Secured land fill (SLF) 12.l4 4.73a/o 7.69 3.739t

4 Scrap yard l.3r 0.4791 0.6? 0.30-o/o

D Other Area I18.58 46.22o1a I12.8.t 54.75%
I SupportRoads and

Infrastructure
33.99 13.25?t 44.7 lQ.75o1o

? Creenbelt 84.59 32.97% 7?.14 35.009/o
Total A"rea (A+B+C+D) 256.58 100.009.1 206. I I r00.00%

As Per Earlier EC
I.O M'TPA

Afler Proposetl Amendment
I.O MTPA

lncremrnlal Predictcd lnercnientul Ctrnc. ?tll 6

NAAQ$
2009

Parameter

\.{ax
CI.C

llaseline
(Nuvinal)

Resultant lv'lax

cl_(:
Brrseline
(Nar,irral)

Resultalrt

rill t.96 60.6 63.56 t.53 60.6 63.r1 I00
SOr r 3.q0 i?. I 46.00 I0.60 -rl. I 43.7$ *0
NO, 0.47 2.3. r 21.57

?.5
knr,
NI]

0..]2 :3. I 23,4?

2.5
krn.
NI:

Notl: .{// r,afac.r are in pgM
The nraximunr prcdicteil GL('s
$t*ndsr&\,

*rc addctl ro:016 bn$cline drtrr, ll'hc re$ullrrrtt CL(l's urt fountl ro lss$ itfirr rer,iscd enri.rsion

(ireNliakl t'dfiEt lttJit tn ltkatl
Novinol. 'l tfufu ,\laatlry- l.:ti\tritt

(1.$ l17'l>,4) yrtlttt r$ !14 s .ldmi l.httrprrr* l,iititt.l irt.\ilt.1 trt ,liuDt l\rilj rNJ .:,!v. hrl lt:t\ilh:tflti( Zi),ra kaxl itt lilktgctt :iiru<.htt irtd
NttUh ( ; sin\il -.4iltilqbqe N o l|ntiotuitillai l' !erm.*.t K {ilrrli, K,
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File No. J-lloil-l13-2015-!A-il(l) (Computer No. 80939)

Plant is designed based on "ZERO Liquid Discharge".
Change in location of Secured Land Fill and Phospogypsum srorage area rvill confirm tothe CPCB

in the f,C 48t051202A

I0. In addition to lhe land optimization, PP also proposed for nrqdification in the environnrent nsrmsas given belorv:
i. SO: fn:m sulphlric acid plant stack will be less than 0.7 kg SO:/T of HrSOr and fronrFCD stack wi ll be less than 400 mg,Nmi

Fluoride fronr phosphoric acid plant srack will be tess than l0 mglhlmr.
u.

iii.
iv.

Due to the aforesaid changes, PP has sought for following amenciments as rvell as corrigendum inthe EC dared 08/05/20?0.

v^lq*"

A.

t;Ny'gitkt Ii\>t rt llqiprr.r llnilt
Nrt uw l, l ttl uhu 7.huinl l r ii ti. I

{l.a
Krtth, Frm {drl"li{.rs, lr,tnootit Zailt ldt lit,

511

(sAP)r:c Acid Gasf'lue (r]cD)

convurter.

S(): qmission (). lSul'['on ctkgr' Ar:idphuric produeed:
thefronr r e.siriual oltgases out sulol'coming unc acidph

rvillstackplanl achir'r,edbc bv:
a) c0nve*cr(la1n1,at* hed ofconliguralir:n

ll'ith Double knversitn Double Atrsorption
(DCDA) theI'orFr0cess. acidsulphuric plant;

conversionli'ith SC): 11 99.r?9,o.rellicicne-v
lJse oflr) eaesiuntsuper acidsulphuric lncatal),st
thc final lheofbed ichtvhcatalyric
has brluer gtxyersion al aefficiency

owertenrperature 400than 0c
Tuil t(}c) scrubher scnrb lhegas re:;idunl gases

ooulcomt the linal towor

cmtsst(tnSO: oI' 400 thclmnr rBsl dual
gasc$ HucIitrncomlns DesulCas lplrurizaritrn sl:sLem

tr)connested smeltt:rtrtat otT$econdarv 8Ases,
lttl1 bes.fstem achier,udloltolring bI:

Scrubbera) with amtn(: heteehnologl, will
instrrlled r:tTIbr trcating seronrl*lv gases lronr

PSlurnacs.smdting cu1 r.$t"tsr and slag
furnaqq,cleuning

scrul-imeb) bher il\ll Lre in*talltd ftx trealing
ol'fter;cndar,r, Itomga50s electric luroase.

anode l''urnaee and furnace.screp melting

8C
Para

as per EC Grnnted datedDetails
0810512020

Amendment ECtn

out of which lssl. lg ha is non*
forest land already notified as SEZ and is
in the possession of APSEZ, 102.39 ha

APSEZ; that the proposed laad will be
by APSEZ for rhis project after

nsces$ary clearances. The
proposed project is outside the CRZ. The
Dhanesrvari (Danesri Nacli) River pesses
through the project area, lvhich $,ill be

gabion, gully plugs ro avoid erosiorr of the
bank, if'any) of l j meter wide will
developed along the sides crf

The toral
256.58 ha,

forest land fbrapplied d lverslon by
APSEZ for ishwh clearance hasStage
been lngranted Nov 8.20 Project
proponent has Mot"ipr0vided nith

receiving

A rhlVI agreenbelt along
zonasafefy nYer(towards bank with

be

for the IS

Dhaneswari Rir,er.

land proJ{:ct

OfAPSEZ.

Dhanesrvari

total red tlterequi IS., II06. whichh{, exls within trotifiedsting
sHz Mundra Project prQponent
has Mol.Jided u,ithprov forAPS[Z leasing

landthe ThE proposed project 0utside
CRZ.the 'l'he (Danesri l.,ladi)

R lYer al, ofpa$$es theongside prcrjeet area.
which WI belt marntained. A

arvith zonealong safety nver{towards
bank with gabion. togully avoidplugs

oferostotl the irbank. ofany 50-meter-
wide beiIlV devel oped the sidesalong
the Dhanesr.vari N(Danesri Riveradi)

slightly undulating and ranges betrveen
?2b48' I 3.26',N ro z2;s0.0 I .gB"N
Latitude and 6g"33'34.74,'E ro

topography of rlre area is flat

69o35.09 ,'E
ln

The t) {' thetopography area and
sl und andightly betrveenrulating fanges

I2:o,18' 5.07 N to 22o.f9'50.55
Latitude and 69034'09.05,'& to
69035'1 tt0

I t'r
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File No. J-ilor1-rr3-2016-lA-ll(l) (computer No. 80939)
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q.Y?

EC
Para
No.

Details as psr EC Granted dated
08/0s/2010

Proposed Amentlment in f,C

India topo sheet No. F42J9 & 10. at an

elevation of 7-10 nr AMSL,. 'l'he ground

water table ranges betrveen 2- 10 m below
the land surface during the post-monsoon

season and ?-20 nr belolv the land surface
during the pre-monsoon season. The stage

of groundwater development in Mundra
Taluka is reported to be 63.28% and
designated as safe areas &s per Technical
Report Series, fir:und Water Brochure of
Kutch District by CCWB - 2013. No
groundwater is propr:sed for either
construction or operation phase of the
proiect.

lndia toposheet No. F42J9 & 10, at an

elevation of 7-1{} rn AMSL. The gruund
water table ranges between ?-10 rn below
the land surface during the post-nronsoon
season and ?-?0 m belorv the land surface
during the pre-monsoon season. The stage

of groundwater development in Mundra
Talulia is reported to be 63.28% and
designated as sate areas as per Technical
Report Series. Cround $y'ater Brochure of
Kutch District by' CCWB - 2013. No
groundr*'ater is proposed for either
construction or operation phase of the
proiect.

z3 It has been reported that approx. 53.000
tons per annum ofrvaste rvill be generated

duti to the project, out of which approx.
?,300 tonnes per annurn will be recycled
through ar.rthorised recyclers and rvithin
the process. Rest will be stored in the
secured landfill (SLF). It has been

envisaged that an area of 89.8ha rvill be
developed as green belt around the project
facilities to attenuate the noise levels and
trap the dust generated due to the project
development actir, ities.

It has been reported that approx. 53,000
tons per annum ofrvaste rvill bE generated

due to the project, out of rvhioh approx.
7,300 tonnes per annum rv-iil be recycled
through authorised recyclers and rvithin the
process. Rest will be stored in the secured
landfill (SLl:). lt has been envisaged that an

area of72,I4ha rvill be developed as green

belt around the project facilities to
attenuate the noise levels and trap the dust
generated due to the project develnprnent
activities.

25 The capital cost of the pro.iect is Rs.

10,{}00 Crores and the capital cost for
environmental protection rneasures is
pro;:osed as Rs. 1050.11 Crores. The
annual rccurring cost torvards the
environmental prolection measures is
proposed as Rs. 52.75 Crores.

The capitalcost of the prdect is Rs. II,000
Crores and the capital cost lbr
environmental protection measurss is
proposed &s Rs. lI50.ll Crores. The
annual recurring cost towards the
enrrironmentaI protection measures is
p-roposed as Rs, 58.3 Crores.

2B In l,ine rvith Office lvle morandurn datccl I*t
Ma)' 2018 of MoEF&CC regarding
Corporate Environment Responsibility, an
amc,unt of approx. Rs. 58.02 Cr has been
earmarked for Corporate Environment
Responsibility (CER) and altocated for
relevant development programmes to
address education, community health.
Sustainable livelihood, Communiry'
environment and Conrrnunity rural
infrastructure issues in the area based on
public hearing issues and social impact
assessment.

In line rl,ith Of'fice lr,lemorandum dated lst

May 2018 of MoEF&CC regarding
Corporate Environment Responsibility, an
arnount of approx, Rs. 60.5 Cr has been
earmarkcd for Corporate Environmenl
Responsibility (CER) and allocated for
relevant developrnent programmes to
adclress education, community health.
Sustainable livelihood, Community
environment and Communitl, rural
inliastructure issues in the area based on
public hearing issues and social impact
assessment.

29 Greenbelt will be developed in 89.f0 ha
rvhich is about 35Yoof the total acquired
area . Peripheral greenbelt, consisting of at

!'utr.t ttnl Syciil licilnobit Zo,N loa.l in ,'it!ufr{t} Sitis}k ia,l

Page 5 of8
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tu-ry

B. Corrigendum to the EC dated 08/05/2020
AEL has already intimated MoEF&CC vide letter no. AELiCoppedEClMoHF-&CCl 20?0tJune- I
dated for EC Conditir:ns be

17. The PP has not proposed for change in project configuration as rvell as production capacity of theexisting EC.

IC
Para
No.

Details as per EC Granted dated
0&0sn0m

Amerdmsnt tn

least J around plant bound ary \Yill be
developed as greenbelt and

MoEF&CCl"
green cov6r a5

per CPCB/ New De Ihi
guidelines. Local and native species will

planted r.vith a density ol'2500 trees per

least 3 tiers around rvill be
developed ns greenbelt and green coyer as
per CPCB/ N,IoEF&CC. Neu. Delhi
guidelines" Local and native species will be
plarrted rvith a density of 2500 rrees per
hectare"

The proponent has that there ts
no court ca$e or violation under EIA
Notification to the project or related
activity.

Appeal No. (\\z) in
filed onNCT, Western Zoneo llune

29.A7.2A20 bi; Appellant KhetiYikas Seva
Trust.

st.
No.
II
(x)

IIT
(vii)

v
(i)

Ix
(i ii)

Corrigendum Proposed for EC

-x

rsat,0n 'l(rIl.

t0measufes recoverAdopt fluoride rVot applii:'ahle undPlantfir Copper
fromgas andcellselectroll,tic neertItenee hekt delsled.

the nI the

prttideshall ideproponentproject Theprov shallpraject prapanent
heat$,aste rec0verv ltfi.rresvstem (pre- hre$ at thtt'Ecovety s):.llent

of combustion theatheeting ai0 "fiue 8n$es.

The project proponent shall make The praiect pt'*pofient skall nrake

A se!){rat{ Envi wnfiwntal tlell bortt

Contlitions of EC

sndAir

lVater

treated water trcctlgd wakr.

Enyironm*nt
A separate Envirclnmental

Page 14;
Section Y,
Point - i

Page l5;
Section
IX,
Point - iii

EC
Reference

Page l3;
Section ll,

Page l3:
Section
ut.
Point - viii

efforts t$ minimise ryoter
consumpti0n in the steel plant
complex by segregation of used
water. practicing cascade use and

ellittls to minimise $tffter
conswtption in the copper plant
comsilex hy se.p.egation of *ted
utdter, practicingE cttscade tne oncl b1,

both at the project and compan-v
head quarter level, with qualitied
personnel shall be set up under the
contrr:l of senior Executive. who
will directly ro the head of the

at lhe prajrct und tamTtany heuel
quurlcr leve l, y,ith qualiliett
personnel shall be set ilp under the
contrul of seniar Executit't, v'hou,ill
clirectly report to tlre heutl of tht

(iv) Page l5:
Section
IX,
Point - iv

recommendations made in
the Charler on Corporate
Responsibility 1'or Environmert
Protection (CREP) for rhe
Aluminium lrrdustry shall be
inrplerlented.

All the reusmmendalians m*tle in tlte
(l herte r a n Co ryto ru te Re s pons i b i I i t-v

for Envircnntent Protcction (CREpt
.for the Copper lnclustr3; .;h*ll be
implementecl.

,4ll the

l;rtlotqt ,,tmeailNvill ot lJr\,iftutortxltl (.lstnut r
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13. The and fluorine after ls ven

14. Summary of court case rel t() the under
OriginalAppeal No. 3512020 (WZ) in NCT. Western Zone, Fune filed on29.$7"2fi20 by Appellanr
Kheti Vikas Seva l'rust. -l'lre rnatter is presently under sub-judice.

It has been reported by PP that, there is no violation under EIA Notification, 2006lcourt casel'shorv
cause/direction related to the project under consideration.

Name of the EIA Clonsultant: Vimta Labs. Hyderabad. [S.No.l36 in the l.,istof ACOs with their
Certificate / Extension Letter no. Rev. 10, Ma1, I3, 20?1).

Obsen'ations of the Committce
17. The Committee noted the fbllorving:

i. EC nas granted on 8.5.2020. Project construction has not started es )'et.
ii. EC has been challEnged in NCT Pune by Kheti Yikas Seva Trust. Presently. the nratter is

sub-judice. Horvever. as infonned by the PP, no stay has been granted by the Hon'ble
NCT or by any ofher court.

iii. The EAC found that the addendum EIA/Ek|P report is in order reflecting the present
environmental concerns and the pmjected scenario lbr all thr environmentat components
arisittg out of the proposed projnct rvith respective mitigation measures. The EAC also
noted that the baseline data reported and incrernental GLC due to tlre proposed project
u,ere rvithin NAAQ standards.

iv. PP has proposed for modification in the emission limits as given below:

XA r a. SO: from sulphuric acid plarrt stack will be reduced from the earlier proposed level of
H, t { l.0KgSOz/TofH:SO+tolessthan0.TkgSO:/TofFI:SOrandfromFGDstackwill*\*\ 

bp lesi than 400 mg/Flml in place r:iearller proposed 600 400 nrgflrlm3.
b. Fluoride from phosphoric acid plant stack will be less than l0 rng/)r{m3 in place of 20

mgNnrs.

Recommendations of the Committee
18. In view of the foregoing and after delineations, the Committee recommended for amendment

/corrigendum in the EC dated 08/05/2020 as mentioned at pamgraph I I above and subject to
stipu latiorr of follorving add itional spec i fi u concl itions :

i. Projer:t proponent shall abide by the all ordersand judicial pronouncements, made fi:om
time to time passed by Hon'ble National Creen Tribunal, Westemr Zone in Ori{inal
Appeal No. 351?020 (WZ).

ii. Particulate lnatter emission from all the stacks shall not exeeed 30 nrgA,Jrn3"
iii- 'l'he Mangrove and Mudtlat conservation plan subrnitted to neputy Conservator of

Forests, Cujarat Forest Department shall be implernented in a time br:und manner and
periodic compliance status in this regard shall be submirted ro the Regiorral Office of the
MoEF&CC along with the six monthly corrpliance report.

ir'. Sulphur and Fluorine emission pollution shall not exceed 3641 TPA lbr sulphur ancl 33'l'PA for Fluorine as commifled by the project proporent.
v. SOz 'from sulphuric acid plant stack ,ivill be less than 0.7 kg SO:IT of H:SO* and fiom

Flue Cas Desulphurization (FCD) stack will be less than 400 mg/lniml as committecl by
the project proponent.

vi. Fluoride fiom phosphoric acid plant stack rvilt be less fhan l0 rngA{n:r as comrnitted by

t'hw it.0 fil I'n1ynij.alrr,{t (. iolar!\'isc\ I.ifri,(l ht.dte,l ril /Llaii l\il.\ ilklSpt.idl lk.jfir'tiltt: h,il< l*fi/iil l'ifl!ryt*) .ltxths iili

Page 7 of$
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16.

S

No
Psrticulars Unit As per EC

Granted
Proposed

Amendment in EC
I Sulfur emission TPA 5,386 3.64I
2. Fluorine emission 1'PA 50 33

amendnrent belorv:
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MoM of 37n meeting of the Re-constituted EAC (ndustry-I) held on 3l"t May - l,'June, 2021

Ministry of Environment, Forest and Climate Change
Impact Assessment Division

(Industry-l Sector)

Summary record of the Thirty Seventh (37th) meeting of Re-Constituted Expert Appraisalcommittee (REAC) held on rt" Mav. zbzr -- t" .Iun-e. ioir for environ^.ot upp"aisal ofIndustry.1sectorprojectsconsofEnvironme]ntImpact
Assessment (EIA) notification, 2006.

The Thirty Seventh meeting of the Expert Appraisal Committee (EAC) for Industry-l Sectorconstituted as per the provisions of the gm fuotincation, 2006 roi pnviron.;;;lpp.risal ofIndustry I Sector Projects was held on in the Ministry ofEnvironment, Forest and-Climat. Ct*g in view
9f lhe ongoing corona virus Disease (-ovid-I9) pandemi.. it. list of EAC attendees is asfollows:

S.

No.
Name Position 31t05t2021 0U06t2021

I Chairman Present Present
2. Dr. M.K. Gupta,

CPPRI.
Member Present Present

J Dr. Siddharth Member Present Present
4 Dr. Kishwan Member Present Present
5 Dr. Tejaswini

Kumar
Ananth Member Present Present

6. Dr. G.V Member Present Present
7 Shri. Ashok Member Present Present
8 Member Present Present

9 p4.Sanjay Deshmukh Member Absent Absent
10. Member Present Absent
1l Dr. R. Member Absent Absent
t2 Shd Jagannadha

Avasarala
Rao Member Present Present

13. Shd. J.S Member Present Present
Officials from MoEF&CC
14. Shri. Sundar Ramanathan Member

Secretary
Present Present

15. Dr. Mahendra Phulwaria Scientist'C' Present Present

550

After welcoming the Committee Members, discussion on each of the agenda items *as tak",
up. The minutes of 36ftmeeting held during 18-19th May,202l *.re .orfir1ned by the EAC as
already uploaded on PARIVESH.
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($undar

the project proponent.

Decision of MoEF&CC
l9' The undersigned is directed to in{bnn that Ministry of Env*ironnrent. Forest and Climate Change

has examined tlre proposal in accordance with the Environment &npact Assessment (EIA)
Notification, ?006 & further amendments therelo and aftEr aucepring the lecommendarions of the
Expert Appraisal Committee (lndustry-l) hereby decided for amendnrent in the EC dated
08/05/?030, amendment in the EC as mentioned at p*ragraph no. I I above and subject t* sripulation
of following additional specific conditions:
i' Project proponent shall abide by the all orclers and judiciol pronouncemenrs. n:ade fiom tirne

to time passed by Hon'ble National Creen'Iribunal, Western Zone in Original Appeal )\o.
3s/2020 (wz).

ii. Particulate matter emission from all the stacks shall not exceed 30 mglNnr3.iii. The Mangrove and Mudflat conservation plarr submitted to Deputy t*nr.ruutor of Forests,
Cujarat Forest Department shall be implemented in a lirne LounO manner and periodic
cornpliance status in this regard shall be submirted to the Regir:nal Office of the MoHF&CC
along with the six monrhly cr:mpliance report.

iv. Sulphur and Fluorine emission pollution shull not exceed 3641 TpA lbr sulphur and 3j .l"pA
fbr Fluorine as conrnritted by the project proponent.

v- sol frgrn sulphuric acid plant stack will be Iess than 0.? kg So:1T of Hls()+ and fiom Flue
Cas Desulphurization (FGI)) stack u,ill be less than 400 *glt,rtu, 

""**itt"ity the project
proponent.

vi' Fluoride fi'orn phosphoric acid plant stack r.vill be less than I0 rng/Iim3as con:lnitted by fhe
pr.crject proponent.

?0' The project proponeflt shall obtain fiesh Environment Clearance in case of change in scope of theproject ifany.

21. This issues rvith the approval of rhe Cornpetent Authority.

Yours faithtirllv-
$

K,@o*tr
(Sundar Ramanaitrai; I*t

Copy to:-: Scientist 'E'
l' secretary" Depaftment of Environment. covemment of cujarat, secretariaq candhinagar.2' PCCIF & chief wildlife warden, covt. of cuiar:at staie, dianl,a Bhavan, Near cenfral watercomnrission, Nearcl.I-3 circle, cH Rd" sector r0A. seclor I0_ Gandhinagar *3g20r0.3' Regional offrcer- Ministry of Environrnenl. Forest ancl climate change. lntegratecl Regionaloffice, E-5. Kendriy'a Paryavaran Bhawan, E-5 Arera colony. Link Road-3. R.avishankarI,,lagar. Bhopal - -162016.

4' chairman' central Pollltion ceintrol Board, Parivesh Bharvan. cB[]-curn-office c*mplex,EastArjun Nagar. Delhi-l10033. -.-." vs'rr-vrrrvu \

5' Mernber secretary, central cround water Authority. A-2, w3, curzon Road Barracks, K.c.Marg, New Delhi- t I 000 l.
6' chairman, cuiarat state Pollution control Board. sector l0-A. candhi Nagar - 3ga043,Cujarat.

7. District Collector, Kutch District, Gujarar.
8. Cuard File/Record File/Monitoring dle.9. MoEF&CC Website. d{, X-,

o.*;[hll;i'1
Scientist.['

!,ttrtt au I :iprt ur I \tr nitiar )/-rttt, litti i* i "r/lu1t ti .l'rralrr orr.I
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MoM of 37h meeting of the Re-constituted EAC (Industry-I) held on j I't May - I't June, 2021

37 .4.10 The proposal was considered by the EAC (Industry l) in its 37th meeting held on 3l.t May to
l't June, 202l.The observations and recommendaiions of EAC is given'as below:

Observations of the Committee
37.4.11 The Committee noted that the project proponent was unable to implement the project within

the EC validity period due to delay in wildlife clearance, local issues and COVID-l9
pandemic. New schedule submitted by the PP indicates completion of the plant in another 36
months.

Recommendations of the Committee
37.4.12 In view of above and after deliberations, the Committee recommended to extend the validity

of the Environment Clearance for a period of three years beyond 18/05/2021, i.e., from
1910512021to t8/05/2024 subject to environmental safeguards prescribed in the EC dated
19/0512014.

37.5

37.5.1

Greenfield Copper Refinery Plant (1.0 MTPA) project of 1\[/s. Adani Enterprises Limited
located at Adani Ports and Special Economic Zone land in Village(s) Sirachi and Navinal,
Taluka Mundra, District Kutch, Gujarat [Online Proposal No-. WCyIND/8681212016;
File No. J-1101 ll113/2016-IA.II(I)I - Amendment in Environment Clearance-regarding

lv{./s. Adani Enterprises Limited has made an online application vide proposal no.
IA/GJ/IND/86812/2016 dated 1710512021 along with Form 4, addendum EIA/EMP report
and sought for amendment in Environment Clearance accorded by the Ministry vide letter
no. J - 11011/1I3t20t6fiA.II(I) dated 08/05t2020.

Details submitted by the project proponent
IWs. Adani Enterprises Limited (AEL) has obtained EC vide letter no. J-
1 101 l/l 1312016|IA.II(I) dated 08/05/2020 from MoEF &CC, New Delhi for setting up of
Greenfield Copper Refinery Plant (1.0 MTPA) in Adani Ports and Special Economic Zone
land located at Village(s) Siracha and Navinal, Taluka Mundra, District Kutch, Gujarat. The
project activity is yet to be started at the site.

The instant proposal of IWs. AEL is regarding optimization of the land requirement of
proposed project which involves inclusion of additional new land plots & exclusion of forest
land. This optimization of land & proposed new layout has following benefits:

i. Dhaneshwari River was passing through the earlier layout of 1.0 MTPA. The land
on the west of the river Dhaneshwari has been excluded in the new proposed layout
of 1.0 MTPA and it passes along the project boundary; and

ii. Optimization of layout by including additional unutilized land has made it possible
to exclude forest land for the project. Layout has become more compact providing
improvement in internal traffic movement.

37.5.2

37.5.3

37.5.4 Land

551
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Type of
Land

As per EC
Granted

(1.0 MTPA)

Proposed
Amendment for EC

(1.0 MTPA)

Remarks

Industrial 154.19 ha 206.11ha M/s. Adani Port and SEZ
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MoM of 37h meeting of the Re-constituted EAC (Industry-I) held on j I't May - I't June, 2021

Type of Land

As per EC
Granted

(1.0
MTPA)

Proposed
Amendment for

EC
(1.0 MTPA)

Remarks

As per EC
granted

256.58 147.22 (71.43%) 147.22 ha of old land (As per
EC granted) has retqined in the
nsu amendment layoutwhich is
approximately 71.4% of the
current layout. Further,
another 58.89 ha new land has
been added to lay out. Thus,
total revised land requirement
is 206.11 ha. In this regard,
M/s. AEL has entered in to MoU
with M/s. Adani Ports and SEZ
Limited on l1/05/2021 stating
that M/s. Adani Ports and SEZ
Limited will make available
206.11 ha to M/s. AEL on long
term lease basis.

New
added

Land 0 s8.89 (28.s7%)

37 .5.5 The location, co-ordinates and survey for the revised land of 206. 1 t ha is furnished as below.

Location
numbers

and Survey APSEZ area in Siracha and Navinal villages. Siracha
village 295/Palki 6lPaiki 3 ,295/Paiki 6/Paiki 4, 12512,

Type of
Land

As per EC
Granted

(1.0 MTPA)

Proposed
Amendment for EC

(1.0 MTPA)

Remarks

Land Limited has already
obtained stage I Foresl
Clearance vide letter no.
8-04/2016-FC dated

1611112018 for diversion
of 1576.81 ha forest land
for setting up of SEZ and
industrial park. Out o1

1576.81 ha forest land,
1,02.39 ha was earmarked
for copper smelter projecl
which have been excluded
now. Further, there is a

reduction in project area

by 50.47 ha (256.58 -
206.tr).

Forest Land 102.39ha 0

Total Land 256.58 ha
(APSEZ Area

154.19 ha * Forest
Land 102.39 ha)

206.11

552
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MoM of 37h meeting of the Re-constituted EAC (Industry-l) held on 3llil May - I't June, 2021

126, 135, 137, l3gll, 140, l4llp, l42lp, l43lp,14411
Part, 14412 Part, 145 Part, 136, 13812, I39ll, l39l2IJn-
surveyed land, old ACL and diverted Mundra forest land
part.
Navinal Village: 223 lP art, 224 part and 225 (AP SEZ\

Co-ordinates Corner
Point

A
B

C

D
E
F

G
H
I

Latitude Longitude

22049'10.07"N 69"34'10.04"E
22049'33.01"N 69034'09.05"E
22049'50.53"N 69034',46.27"8

22"49'.49.11"N 69035'01.20"E
22048'56.80"N 69"35',14.26"E

22049'57.09"N 69"35'01.31"E
22048',50.14"N 69034'44.08"E
22048'15.07"N 69"34',33.40"8
22048'45.19"N 69034',10.53"E

The revised land use break-up for the copper project fumished as below. PP reported that
revised project site is located outside the CRZ area, there is no reclaimed land, mudflats,
mangroves and sand dunes in the project site. The distance of mangroves from the project
site is about 170 meters on the Southern side of the ect site.

As per granted EC
Proposed Amendment for

EC
(1.0 MTPA) (1.0 MTPA)

Sr.
No.

Description

Area in ha Yo Area in ha oh

A Plant Area 67.58 26.340h 61.86 30.01%

I Smelter 20.23 7.88% 20.03 9.72%

2
Refinery, CCR &
PMRP

t4.97
s.83%

13.75 6.67%

J Sulphuric acid plant 5.67 2.21% 7.52 3.6s%

4
acidPhosphoric

Plant & AIF3
20.23 7.88% 14.77 7.r7%

5
Effluent Treatment
Plant (ETP)

6.48 253% 5.79 2.8r%

B Utility Area 15.38 5.990h 13.83 6.7lYo

I
Oz plant - Ancillary
1

2.43 09s% 4.02 1.95%

2
Incoming SUB
Ancillary 2

3.24 1.26% 2.66 t.29%

J
Water Reservoir -
Ancillary 3

3.24 1.26% 1.62 0.79%

4 Officers, fire station, 2.43 0.95% 1.95 0.9s%

553
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MoM of 37h meeting of the Re-constituted EAC (Industry-I) held on 3lil May - I't June, 2021

As per the letter dated 03/03l2D2lfiirnished by the Lrigation department of Govt. of Gujarat,
the HFL of Dhaneshwari river during monsoon period near sircha village is 3.054 m with
reference to the MSL of the period. The elevation of the project site 7-10 m above Mean Sea
Level. The distance of observed HFL and project boundary is more than 50 m.

Due to the change in layout of the project site, there will be shift of location earmarked for
the stacks. PP has carried our revised AA, and the results are furnished as below:

554
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Sr.
No.

Description

Proposed Amendment for
EC

(1.0 MTPA) (1.0 MTPA)

Area in ha o,//o Area in ha oh

change room

5
Material Stores &
Fabrication Yard

2.43 0.9s% 2.t5 1.04%

6 LPG & Fuel Storage 1 ,6 I 0.63% r.43 0.69%

C
Waste
Area

Storage 55.04 21.450 17.58 8.53Yo

1 Slag yard 13.35 5.20% 5.69 2.76%

2 Gypsum 28.34 ll .05% 3.s8 t.74%

J
Secured land fill
(sLF)

12.t4 4.73% 7.69 3.73%

4 Scrap yard 1 .2 1 0.47% 0.62 0.30%

D Other Area 118.58 46.22% 1t2.84 54.7s%

1
Roads and Support
Infrastructure

33.99 13.25% 40.7 19.7s%

2 Greenbelt 84.59 32.97% 72.t4 3s.00%
Total
Area(A+B+C+D)

256.58 100.00% 206.r1 100.00%

As Per Earlier EC
1.0 MTPA

After Proposed Amendment
I.OMTPA

Predicted Incremental Conc.
2016

Predicted Incremental Conc.
2016

NAAQ
s 2009

Paramet
er Max

GLC
Baseline
(Navinal)

Resultant Max
GLC

Baseline
(Navinal)

Resultant

PM 1.96 60.6 62.56 1.53 60.6 62.13
100

SOz 13.9
0

32.1 46.00 10.6

0
32.1 42.70

80
NO, 0.47 23.1 23.57

2.5
km,
NE

0.32 23.1 23.42

2.5
km,
NE

80
Note: l// values are in pg/m3
The maximum predicted GLC,s are added to2016 baseline data.
The resultant GLCts are found to less after revised emission standards.
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MoM of 37h meeting of the Re-constituted EAC (lndustry-l) held on 3 l't May - 1" June, 2021

37 .5.9 In addition to the land optimization, PP also proposed for modification in the environment
norns as giVen below:
i. SOz from sulfuric acid plant stack will be less than 0.7 kg SOz/T of HzSO+ and from

FGD stack will be less than 400 mg/Irlm3.
ii. Fluoride from phosphoric acid plant stack will be less than 10 mgAllm3.
iii. Plant is designed based on "ZERO Liquid Discharge".
iv. Change in location of Secured Land Fill and Phospogypsum storage area will confirm

to the CPCB guidelines.

Sulphuric Acid Plant (SAP) tr'lue Gas Desulphurization (FGD)

SOzemission - 0,7 kg/ Ton of Sulphuric Acid produced;
from the residual off-gases coming out of sulphuric acid
plant stack will be achieved by:

a) Catalytic converter bed configuration of 3+2
with Double Conversion Double Absorption
(DCDA) process, for the sulphuric acid plant;
with SOz conversion effrciency of 99.92'/o.

b) Use ofsuper cesium sulphuric acid catalyst in
the final bed of the catalyic converter, which
has 6etter conversion efficiency at a

temperature lower than 400 oC.

c) Tail gas scrubber to scrub the residual gases

coming out of the final absorption tower.

SOz emission of - 400 mgNm3 from the residual
off-gases coming from Flue Gas Desulphurization
system connected to treat smelter secondary off
gases, following system will be achieved by:

a) Scrubber with amine technology will be

installed for treating secondary off gases

from smelting fumace, PS converter and
slag cleaning fumace.

b) Lime scrubber will be installed for treating
secondary offgases from electric furnace,
anode Fumace and scrap melting fumace.

37.5.10 Due to the aforesaid changes, PP has sought for following amendments as well as

corrigendum in the EC dated 08/0512020.
A. Amendment in the EC dated 0810512020

EC Para
No.

Details as per EC Granted dated 08/05/2020 Proposed Amendment in EC

5 The total land required for the project is
256.58 ha, out of which 154.19 ha is non-
forest land already notified as SEZ and is in
the possession of APSEZ, 102.39 ha forest
land applied for diversion by APSEZ for
which Stage I clearance has been granted in
Nov 2018. Project proponent has provided
MoU with APSEZ; that the proposed land will
be provided by APSEZ for this project after
receiving necessary clearances. The proposed
project is outside the CRZ. The Dhaneswari
(DanesriNadi) River passes through the
project area, which will maintained. A
greenbelt along with a safety zone (towards
river bank with gabion, gully plugs to avoid
erosion of the bank, if any) of 15 meter wide
will be developed along the sides of the
Dhaneswari (DanesriNadi) River.

The total land required for the project is 206.1 I
ha, which is existing within notified SEZ
Mundra of APSEZ. Project proponent has

provided MoU with APSEZ for leasing the
land. The proposed project is outside the CRZ.
The Dhaneswari (Danesri Nadi) River passes

alongside of the project area, which will be

maintained. A greenbelt along with a safety

zone (towards river bank with gabion, gully
plugs to avoid erosion of the bank, if any) of
S0-meter-wide will be developed along the

sides of the Dhaneswari (Danesri Nadi) River.

6 The topography ofthe area is flat and slightly
undulating and ranges between
22o48'13.26"N to 22"50'0l.88"Nlatitude
and 69"33'34.74"8to
69o35'08.42"Elongitude in Survey of India
topo sheet No. F42J9 & 10, at an elevation of

The topography ofthe area is flat and slightly
undulating and ranges between 22"48'15.07"
N to 22"49'50.53"N Latitude and

69o34'09.05"E to 69o35'1 4.26n8 Longitude
in Survey oflndia toposheet No. F42J9 & 10,

at an elevation of 7-10 m AMSL. The ground
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MoM of 37h meeting of the Re-constituted EAC (Indusrry-I) held on 3l't May - l't June, 2021

EC Para
No.

Details as per EC Granted dated 08/05/2020 Proposed Amendment in EC

7-10 m AMSL. The ground water table ranges
between 2-10 m below the land surface during
the post-monsoon season and 2-20 m below
the land surface during the pre-monsoon
season. The stage of groundwater
development in Mundra Taluka is reported to
be 63.28% and designated as safe areas as per
Technical Report Series, Ground Water
Brochure of Kutch District by CGWB - ZOl3.
No groundwater is proposed for either

of the ect.construction or

ranges between 2-10 m below the
land surface during the post-monsoon season
and2-20 m below the land surface during the
pre-monsoon season. The stage ofgroundwater
development in Mundra Taluka is reported to
be 63.28% and designated as safe areas as per
Technical Report Series, Ground Water
Brochure of Kutch District by CGWB - 2013.
No groundwater is proposed for either
construction or operation phase ofthe project.

water table

23 reported that approx. 53,000 tons
per annum of waste will be generated due to
the project, out ofwhich approx. 7,300 tonnes
per annum will be recycled through authorised
recyclers and within the process. Rest will be
stored in the secured landfill (SLF). It has
been envisaged that an area of89.8ha will be
developed as green
facilities to attenuate
the dust generated

belt around the project
the noise levels and trap

due to the project

It has been

activities

reported that approx. 53,000 tons
per annum of waste will be generated due to the
project, out ofwhich approx. 7,300 tonnes per
annum will be recycled through authorised
recyclers and within the process. Rest will be
stored in the secured landfill (SLF). It has been
envisaged that an area of 72.l4ha will be
developed as green belt around the
facilities to attenuate the noise levels r

the dust generated due to the

It has been

project
and trap
project

activities.
25

Crores and the capital cost for environmental
protection measures is proposed as Rs.
1050.11 Crores. The annual recurring cost
towards the environmental protection

The capital cost of the project is Rs. 10,000

measures ls as Rs. 52.75 Crores.

protection measures is proposed as Rs. l l50.l I
Crores. The annual recurring cost towards the
environmental protection measures is proposed
as Rs. 58.3 Crores.

The ofcost the IScapital Rs. IIproject ,000
andCrores the forcostcapital environmental

28

May 2018 of MoEF&CC regarding Corporate
Environment Responsibility, an amount of
approx. Rs. 58.02 Cr has been earmarked for
Corporate Environment Responsibility (CER)
and allocated for relevant development
prograrnmes to address education, community
health, Sustainable livelihood, Community
environment and Community *rut
infrastructure issues in the area based on
public hearing issues and social impact
assessment. i

In line with Office Memorandum dated I

approx. Rs. 60.5 Cr has been earmarked for
Corporate Environment Responsibility (CER)
and allocated for relevant developmeni
programmes to address education, community
health, Sustainable livelihood, Community
environment and Community rural
infrastructure issues in the area based on public
hearing issues and social impact assessment.

lineIn stOfficewith Memorandum dated May
20 of8 &CCMoEF regarding Corporate
Environment amountan ofResponsibility

29 wtGreenbelt beII in ha89.80developed
ISwhich about 35o/oof totalthe area.acquired

Peripheral ofgreenbelt, least Jatconsisting
tiers around wlplant ll beboundary developed
as andgreenbelt covergreen AS per
CPCB/h4oEF ewN,&CC, Delhi guidelines.

andLocal venati will bespecles withplanted
of2500 hees hectare

Greenbelt will be tn 72.1 ha4developed which
is 3about of1yo the total area-acquired
Peripheral greenbelt, of at least Jconslsting

aroundtiers plant will beboundary developed
AS greenbelt and covergreen as per
CPCB,MoEF&CC DelhiNew delinesgui
Local and native bewillspecies with aplanted

of trees2500 hectare.30

court case or violation under EIA Notification
to the project or related activity.

The proponent has mentioned that there is no N,o. 3s/2020Original Appeal in NGT(wz)
W,estem PuneZone, onfiled .202029.07 by

KhetiAppellant Vikas Seva Trust.
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MoM of 37h meeting of the Re-constituted EAC Qndustry-l) held on 3l" May - lil June, 202I

B. Corrigendum to the EC dated 08l0SlZ0Z0
AEL has already intimated MoEF&CC vide letter no. AEL/C opper/EC/IvIoEF &CC I
2020/Jwe-l dated 05/06 12020 for EC Conditions as below:

37.5.11 The PP has not proposed for change in project configuration as well as production capacity
of the existing EC.

37.5.12 The and fluorine emission after the ed amendment is below:

37.5.r3 Summary of court case related to the project under consideration:
Original Appeal No.35/2020 (WZ) in NGT, Western Zone, Pune filed on29.07.2020by
Appellant Kheti Vikas Seva Trust. The EC has challenged in NGT on the following grounds.
The matter is presently under sub-judice.

o EIA report is faulty and deficient for the reasons that alternative sites have not been
properly studied.

. No cumulative impact assessment study has been carried out despite the presence of

557
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sl.
No.

EC
Reference Conditions of EC Corrigendum Proposed for EC

II Air quality r,nonitoring and preservation
(x) Page l3;

Section II,
Point - x

Adopt measures to recover fluoride gas
from electrolytic cells and recycle the
same in the process.

Not applicable .for Copper Plant and
hence need to be deleted.

III Water quali$ monitoring and preservation
(vii) Page l3;

Section III,
Point - viii

The project proponent shall make
efforts to minimise water consumption
in the steel plant complex by
segregation of used water, practicing
cascade use and by recycling treated
water.

The project proponent shall make efforts
to minimise water consumption in the
copper plant complex by segregation of
used water, practicing cascade use and by
recycling treated water.

V Energy Conservation measures
(i) Page 14;

Section V,
Point - i

The project proponent shall provide
waste heat recovery system (pre-heating
of combustion air) at the flue gases.

The project proponent shall provide
waste heat recovery system at the flue
gases.

x Corporate Enyironment Besponsibility
(iii) Page l5;

Section IX,
Point - iii

A separate Environmental Cell both at
the project and company head quarter
level, with qualified personnel shall be
set up under the control of senior
Executive, who will directly to the head
ofthe organisation.

A separate Enyironmental Cell both at the
project and company head quarter level,
with qualiJied personnel shall be set up
under the control of senior Executive,
who will directly report to the head of the
organisation.

(iv) Page 15;

Section IX,
Point - iv

All the recommendations made in the
Charter on Corporate Responsibility for
Environment Protection (CREP) for the
Aluminium Industry shall be
implemented.

All the recommendations made in the
Charter on Corporate Responsibility for
Environment Protection (CREP) for the
Copper Industry shall be implemented.

S

No
Particulars Unit As per EC

Granted
Proposed

Amendment in
EC

I Sulfur emission TPA 5,386 3,641
2. Fluorine emission TPA 50 33
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MoM of 37h meeting of the Re-constituted EAC (Industry-l) held on 3I't May - I't June, 2021

two thermal power plants within a distance of 2 km and presence of the project within
the Mundra Special Economic Zone as per the Technical Guidance Manual for the
Metallurgical Industry.
Misleading and deficient impact assessment on the fishing community, deliberate
concaalment of the presence of agriculture and pastoral community.
Deficient impact assessment on the marine environment and ecology, deficient
impact assessment of the impact on the Dhaneshwari river.
Deliberate concealment and misleading information about the presence of rivers in
the project area, misleading and incorrect information about the presence of
mangroves within the project site, concealment of information about flora/fauna
sunounding the project site, deficient impact assessment on the proposed biodiversity
heritage site and deficient Impact assessment of air quality.

37.5.14 It has been reported by PP that, there is no violation under EIA Notification, 2006/court
case/show cause/direction related to the project under consideration.

37.5.15 Name of the EIA Consultant: Vimta Labs, Hyderabad. [S.No.l36 in the List of ACOs with
their Certificate / Extension Letter no. Rev. 10, May 13,20211.

37 .5.16 The proposal was considered by the EAC (Industry 1) in its 37th meeting held on 3l.t May to
1't June, 202,l.The observations and recommendations of EAC is given as below:

Observations of the Committee
37.5.17 The Committee noted the following:

i. EC was granted on 8.5.2020. Project construction has not started as yet.
ii. EC has been challenged in NGT Pune by Kheti Vikas Seva Trust. Presently, the matter

is sub-judice. However, as informed by the PP, no stay has been granted by the Hon'ble
NGT or by any other court.

iii. The EAC found that the addendum EIA/EMP report is in order reflecting the present
environmental concerns and the projected scenario for all the environmental
components arising out of the proposed project with respective mitigation measures.
The EAC also noted that the baseline data reported and incremental GLC due to the
proposed project were within NAAe standards.

iv. PP has proposed for modification in the emission limits as given below:
a. SOz from sulfuric acid plant stack will be reduced from the earlier proposed

level of 1.0 Kg Soz / T of HzSo+ to less than 0.7 kg soz/T of HzSo+ urd rro*
,FGD stack will be less than 400 mgA.[m3 in place of earlier proposed 600 400
mgA.{m3.

b. Fluoride from phosphoric acid plant stack will be less than l0 mgA{m3 in place
of 20 mgA.im3.

a

a

a

Recommendations of the Committee
37.5.18 In view of the foregoing and after delineations, the Committee recommended for amendment

/corrigendum in the EC dated 8/O5l2O2o as mentioned at paragraph37.5.l0 and subject to
stipulation of following additional specific conditions:
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37.6

37.6.1

37.6.2

37.7

File No. J-ilOil-il3-2OlG-lA-ll(l) (Computer No. 80939)

MoM of 37h meeting of the Re-constituted EAC (Industry-I) held on 3ls May - I't June, 2021

i. Project proponent shall abide by the by all orders and judicial pronouncements, made
from time to time, passed by Hon'ble National Green Tribunal, Westem Zone in
Original Appeal No. 35/2020 (WZ).

ii. Particulate matter emission from all the stacks shall not exceed 30 mgA.lm3.
iii. The M'angrove and Mudflat conservation plan submitted to Deputy Conservator of

Forests, Gujarat Forest Department shall be implemented in a time bound manner and
periodic compliance status in this regard shall be submitted to the Regional Office of
the MoEF&CC along with the six monthly compliance report.

iv. Sulfur and Fluorine emission pollution shall not exceed 3641 TPA for sulphur and 33
TPA for Fluorine as committed by the project proponent.

v. SOz from sulfuric acid plant stack will be less than 0.7 kg SOz/T of HzSOa and from
Flue Gas Desulphurization (FGD) stack will be less than 400 mgA{m3 as committed by
the project proponent.

vi. Fluoride from phosphoric acid plant stack will be less than l0 mgA{m3 as committed
by the project proponent.

Greenfield Project of 2.8 MTPA Integrated Steel Plant with 340 MW Captive Power Plant
by lWs. Rashmi Forgings India Private Limited located at Mouza Chakganesh, Mallipur
& Baradiha, Tehsil Kharagpur (L), District, Paschim Medinipur, West Bengal [Online
Proposal No. IANVB/INDl2ll972/2021; File No. IA-J-l l0lll200/202I-IA-I(DI
Prescribing,of Terms of Reference - regarding.

The project proponent requested the EAC and Ministry to withdraw their proposal as they
would like to modify their proposal. In this regard, project proponent also sent an email to the
Ministry as well as EAC members on2410512021.

In view of the above, the Committee recommended for accepting the withdrawal of the instant
proposal.

Greenfield Steel Plant for manufacturing of Pellet Plants: 3 x225 TPD, Sponge Iron Plants:
3 x 150 TPD, Induction Furnace: I x 30 TH capacity with Captive Power Plant: 12 MW
(Waste Heat Recovery from DRI Kiln) and AFBC Boiler: I x 2MW by lWs. Vinayak Metal
& Power Private Limited located at Akkenapally Village, Narketpally Mandal, Nalgonda
District, Telangana [Online Proposal No. IA/TG/IND121205612021; file no: IA-J-
tl0ll178/2021-IA-II(DI - Prescribing of Terms of Reference- regarding.

37.7.t M/s. Vinayak Metal and Power Private Limited has made an application online vide proposal
no. IA/TG/IND/21205612021, dated 1210512021 along with the application in prescribed
format (Form-I), copy of pre-feasibility report as per the EIA Notification, 2006 for the
project mentioned above. The proposed project activity is listed at S. No. 3(a) Metallurgical
industries (ferrous & nonferrous) under Category "A" of the schedule of the EIA
Notification,2006.

Details submitted by Project proponent
37.7.2 The project of M/s. Vinayak Metal and Power Private Limited located at Akkenapally

Village, Narketpally Mandal, Nalgonda District, Telangana is for Greenfield Steel Plant for
manufacturing of Pellet Plants: 3 x225 TPD, Sponge Iron Plants: 3 x 150 TPD, Induction
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4.

File No. J-lloll-ll3-2016-tA-!l(l) [@orrnpttereildbaia@boi]r/user/Reports.aspx?pid:rA/GJ/r..

Form-7

(To be fitl,ed up by User Agency)

1.. Details of Earlier Prqiect propgle!!

Proposat No. : IA/GJ/IND I 86812 t 2016

(a) Name of the proJect : Greenfietd copper !9fin9y Ptant (1.0 MTPA) proiect of M/s Adani Enterprises Ltmited tocatedat Adanl Forts and speciat Economic Zone'l,and ln vittige(i)lirracrla anu Navinal, Taluka Mundra, District Ku
(b) Name of the company/organisation Name : ltutch copper Limrted
(c) Registered Address : Adanl corporate House, Shantigram, Near vaishnodevi circte, sG Highway, Khodiyar;Ahmedabad Gujarat 382421

(d) Legal Status ofthe Company : private

(e) Joint Venture (yes/No) : No

(f) Change ofOwnershtp (yes/No) : No

2. Detaits of New Proiect propjlen!

(a) Name of company / organrsation. : ADAN| ENTERPRTSES LTD

(b) Reglstered Address. : Adanl House, NearMithakati clrcle, Navrangpura, Ahmedabad 3go0o9, Gujarat
(c) Leial Status ofthe Company. : private

(dlJointVenture (yes/No). : No

3. Address for the Correspondence

(a) Narne of Appllcant. : Suryarao

(b) Designatlon (Owner/partner/CEO) : Director
(c) Address :- Adani Corporate House, Shantigram,

State : Gujarat

District : Ahmedabad

Town/Village: No

(d) Pin Code 238?421

(e) Email : kutch,copper@gmait.com

(f) Telephone no: 25555123

(g) Fax no z 25i57177

(h) Mobile no : %)99000144

(i) Contact Person. : Suryarao

f ) Website (tf any) : No

(a). 
^taJor 

Activrty. : 3(a) Metatturgicar. industries (ferrous & non ferrous)

l{lnor Activlty :'No

Itrtajor Sub Actlvlty. : No

\A' Q\*
0\^-

R\
I of3 {fto*2021,5:14
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2 of3

Mlnor Sub Actlviry : No

(b). Category: A

Reason for appllcant at central level/state level(in case of Bl and 82 profects): No

5.. Detaits of Environment Ctearance

(a) ProJect Name : G.reerrfie(d copper Refinery Plant (1.0lrtTPA) project of M/s Adani Enterprises l-imited located atAdani Ports and Speciat Economlc Zone land in vtttageis) Siracha ind Navinat, Tal,uka Mundri ilffi';d- 
rvesrLu q!

(b) MoEFECC / SEIAA Ftte No : J.I1011/113/2016_tA.il(t)

(c) Date of lssue,of EC : 0g/05/2020

(d) Uploaded EC tetter (pDF Onty): A q,r

6. Detaits of Consent to EstabtishnJent

(i) Whether Consent to Establishment obtained (yes/No) ? : No

7. Status of ln'lptementation of prcject

Uploaded dotails of Physlcal Process made on the proj€ct / facllitles / activlties for which environmental clearance
wasgranted: Z

8. Document to be Attached:-

(a) Uploaded No Objecfion from the transferor: ?
(b) uploaded undertaklng by transferee statlng regarding acceptance of the terms and conditlon, *", gr"ht"d, IL
(c) Uploaded Copy of Transfer of the firh from competent authority: ?
(d)uploaded cover letter duly signed by the prorect proponent or authorized person: A
(e)Uploaded a coPy of authorlzatlon duly slgned by the proJect proponent in support of the person maklng thls
applicatlon onbehalfofthe UserAgency: A' I

(f)Uploaded Addltional File, tf any: Z
(g))Upload€d Proposal presentation : No Data

Essential Detalls Sought

Addltional Detail Sought: NtL

9. UndertaKng:-

File No. J-llOll-lt3-2016-14-ll(l) (GqfylpUf;CfmNOr"dCIgolgJ.irruserneports.aspx?pid=t^/cr/

(a): I hereby give undertakLng that the data and information given in the apptication and enctosures are true to be bestof mv knowtedge and betief and I am aware that ir any pirt o? ih; e;il;;d informationfoffif;; fatse or mtsteadingat any stage, The project witt be rejected and clearance given, lf anv to $re proJect witt be revoked at our risk and cost.

541
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Detalls of State of the prorect

S.no. EDS Sought Date EDS Sought Letter

NIL

7D612021,5:14 PM

I

I

.t
I

i

I
I

i

I

I

I
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487476/1g2ayd|$""toabove,lherebyglveundertakingthatnoactlvity/construction/expansionhassinceo".n.un.nu,.r'-.r--

. (b)Name: Suryarao prasad

(c)Deslgnation: Director

(d)Company: ADANT ENTERPRISES LTD

(e)Address: Adani House, NearMithakati clrcle, Navrangpura, Ahmedabad 3goo09, Gujarat

3 of3
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To

File No. J-l1oil-il3-zol6-lA-ll(!) (Computer No. 80939)

F. No. J-l l01l/l l3/2016-lA,ll(l)
Government of India

Ministry of Environmen! Forest and Climate Change
(l mpact Assessment Div ision)

Indira Paryavaran Bhawan
Jor Bagh Road, Aliganj,

New Delhi* 110003

E-mail : r.sundar@nic.in
Tel: 0l l-246953A4

Dated: 3'd August. 2021

d{

Shri. Suryarao Prasad,

Director,
h'Vs Kutch Copper Limited,
Adani Corporate House, Shantigram,
Ahmedabad 38242 I, Cujarat
E-mail: kutch.copper@.gmail.com; Mob: 9099000744

Subject Transfer of Environment Clearance for the project entitled "Greenfield Copper

Refinery Plant (1.0 MTPA) project located at Adani Ports and Special Economic
Zone land in village(s) Siracha and Navinal, Taluka Mundra, District Kutch" from
llUs Adani Enterprises Ltd. to IVI/s Kuteh Copper Limited - regarding.

Ref. :(i) MoEF&CC letter No. J-l 101 lll 13/2016-14.ll(l) dated 08105/202a
(ii) MoEF'&CC letter No. J-l l0l l/113/2016-lA.ll(l) dated 23106/2A21
(ii) Online proposal no. IAlGJilNDiS6Sl2/2016 dated 2NA7/2021

Sir,
Reference is invited to your online proposal no. IA/CJ/IND/&681212A16 dated 24107/20?.1

requesting the Ministry to transfer the Environment Clearance accorded by MotF&CC vide

letter no. J-l l0l lllL3l20l6-lA.ll(D dated 08/05/2020 and its subsequent amendment dated

2310612021from M/s Adani Enterprises Limited to M/s Kutch Copper Limited.

2. The Ministry of Environment, Forest and Climate Change (MoEF&CC) has eNamined

the request zubmitted by you and the follorving points are noted:

i. Environment clearance (EC) to the project cited above was accorded by the Ministry
vide letter no. J-ll0l llll3/2016-lA.ll(t) dated 08/0512020 and amendment dated

23106/2A2l in the name of M/s Adani Enterprises [,td. under the provisions of the EIA
Notification,2006 for setting up greenfield Copper Refinery Plant (1.0 MTPA).

ii. Detail of Consent to EstablishmenU Consent to Operate: Yet to be obtained.

iii. According to the records made available by the project proponent, follorving is the
present status of the project:

Trou{t o{ }hunmtwrtt {llcorunc< {ar thc 1n1e.t entirlcd "l;ruorl;ctd <'apptr
A&rnt Ports oml !;pttsl !i*n<nti<: Z<ms ld,/l in silldgt(-t) Sitr.lw d,xl N.tlhul,
Cqper lJmited

Ildintl. l,lut {l"0ln'PA) Omjrd ol ltl r .4dani l:incre,s$ ltotit$tl htrule.l qt

thlula LNutulxr, l.ristntt Kutch" ftam llh ,lt/rnl Enlcprisx Ud lo lU*- lfuteh

Page I of3
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iv. Reasons for transfer of EC
The proposed project is being transferred from Adani Enterprises Limited to KutchCopper Limited. Which is a company under the provision ol. Companyincorporated
Act,2013 to carry out copper and its related product business activities. Therefore,transfer of Environment Clearance J-l l0l I/l I3l?0I6-1A.il(t) dated 08/05/2020 andamendment dated 23/06/?0?l is requested from M/s Adani Enterpri ses Ltd. to M/sKutch Linrited.

r
t

*v Documents submitted for EC transftr:a' Fonn No'7 for transfer of Environrnental clearance dated 0g/05/2020 andamendmenr dated 23 / 06 t202 I
b. undertaking by way of affidavit in an India non judiciar stamp paper datedrcla7/zazl bv M/s Kutch copper Limited ,t ting i!il;; rviil abide by and' compry with ail the conditions/environmentar safeguards stipurated in theEnvironment clearance dated 08/05/2020 and i,r ruir-.'q,i.iiu*rnu*.nts datedn/a6/2121.
c' No Objection certificate from the transferor M/s Adani Enterprises Ltd. on itsletter head dated 05.07.202 t .d' certificate of incorporation issued by the Registrar of companies, cujrat DadraNagar Haveri 

-for MA. Adani 'Enterpriles 
ua,.-ii'tfit$gs (crN No.L5 I I 00cJ r 993PLC0r 9067).

e. certificate of incorporation.issued by tle Registrar of the companies, centrarRegistration center for M/s. xutch coppei Lirrir*d-;;;\,zazt (crN No.U I 4 I 00cJ2 }ZtpLC t}l s2r).f' copy of of authorization dury signed by the project proponent in support of theperson putting up the currenr apprication on uitr.riotjtt," uls Kutch copperLimited, resorution passed by board or,r"*b.r, dated 25d, June 202 r .

3' This Ministrr 
|1eby. accepts your request to transfer rhe Environment clearanceaccorded bv MoEF&cc vide t*net no. J-ltot tilr,tz.oti-ia,.ii(l) outro 0B/asD020 andamendment dated?3106/2021 from ivrls eoani rnrcrprises Lio.'t'lal, Kutch copper Limitedsubject to sati'sfacton'compliance to atLtrre stipulatei rp".in"lri general conditions. you areherebv requested to obtuio conseni. 

"rrririii;ilc;;;;io"dr".ur" in rhe name of M/sKutch copper Limited from Gujarat p;[;;;" Contror Board.

l tmrlir oJ litr.itonnilt
Adilni Pans oul .llrcrir/ ,klont lint!ryns$ linik.l lu,o@d dtCofp€r l,imite,t /'.iani Enttltri$as U.l to lyt. Xukh

s44 
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s
No Units

As per EC no. J-
t t0 tt / t t3 /20 I 6-rA.I I(I)
dated 08/05/2020 and

amendment dated
2y06n021

Implementat
ion Status as
on July 2021

Production
as per
CTO

Copper Refinery

I.O MTPA
The project activity has not

been commenced yet.

S

No
Name of Company CIN no

I M/s Adani Ltd. IL5 IOOCJ I I993PLCO 9A672 Limited ut4 tPLCl2l525

t.
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4' M/s Kutch Copper Lirnited shall comply rvith the all specific and general conditions
stipulated in the Environment Clearance leiter of even no.'Jatea dated 0g/05 /20?0 and
amendmenr dated 23 fi6/20?t .

: , Jn 
c.ase, there is a change in the scope of the project, fresh Environment Clearance shall

oe oDtarned.

6. This issue with the approval of the Competent Authority.
Yours faithfully.

.--E,^ksla(Sundlr Ramana'ihHrly

Copv $o:- Scientist 'E'
l' Secretary, Department of Environment, Government of Gujarat, Secretariat,

Gandhinagar.
2' PCCF & Chief Wildlife Warden, Golt. of Gujarat State, Aranya Bhavan, Near Central

water commission, Near cH-3 circle, cH R;, Sector l0A, sictor I0, candhinugr, _
38201 0.

3' Regional officer, Ministry of Environment, Forest and climate change, Integrated
Regional office, E-5, Kendriya paryavaran Bhawan, E-s Arera corony,-Link Riad-3,
Ravishankar Nagar, Bhopal - 462A16.

4. Chairman, Central Pollution Control Board, Parivesh Bhawan, CBD-cum-Office
Complex, Easr Arjun Nagar. Delhi-l10032.

5. Member Secretary, Central Ground Water Authority, A-2, W3^ Curzon Road Barracks,
K"C. Marg. New Delhi-l10001.

6. Chairman, Gujarat State Pollution Control Board, Secror l0-A, Gandhi Nagar - 3g2a43,
Gujarat.

1E

7 District Collector, Kutch District, Gujarat.
8. Guard File/Record FileiJr4oniroring File.
9. MoEF&CC Website. *-OX

(.X;,*m,l',J,1
Scientist oE'

linlerprhes l.imilei lordtutl dt
Entgprlrat IJd to lt{/* lt&tth
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